BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
0.A.NO. 199 OF 2025

Mr. Vivek Kumar
....Applicant.
V-
The Tamil Nadu Electricity Board (TANGEDCOQO)
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....Respondents.
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Dated at Chennai this the 25" day of October 2025.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
ke
SOUTHERN.ZONE AT CHENNAI
0.A.No.199 OF 2025

Mr.Vivek Kumar,
S/0.Mr.Venu,
No.2, Mariyamman kovil street,
Vadaputramkeezhpathi, Singiri kovil Post,
Cuddalore - 605007 Tamilnadu.
Mobile: 79040 21520
... Applicant in 0.A.N0.199 of 2025

-Versus-

1. The Tamilnadu Electricity Board(TANGEDCO),
Represented by its Chairman,
144, Anna Salai, Chennai - 600 002.

Email: cpro@tnebnetorg and cgrichnn@tnebnetorg
Phone No. 044 - 28521833

2. The District Collector,
District Collectorate,
Cuddlalore District, Tamilnadu - 607 001
Email : collrcud@nic.in
Phone No. 04142 - 230652

3. The District Revenue Officer,

District Collectorate, ’

Cuddlalore District,

Tamilnadu - 607 001, Email: dro tncud@nic.in
" Phone No. 04142 - 230651

4. The District Environmental Engineer,
Tamilnadu Pollution Control Beard,
Plot No. A - 3, SIPCOT Industrial Complex,
Kudikadu, Cuddalore - 607 005,
Tamilnadu |

Email: deecud@tnpdcl@tnpcb.gov.in
Phone No. 04142 - 239896

...Respondents in 0.A.N0.199 of 2025

COMMON REPLY FIELD BY THE RESPONDENT- 1 .

I, R]ayanthi, daughter of S.KRathinam, Hindu, aged about 5}; years,
Superintending Engineer, TANGEDCO, Cuddalore - 4, do hereby solemnly

affirm and sincerely states as follows:-




1. I am authorized to represent on behalf of the 1% respondent vide Power
of attorney dated 09.02.2012 and also preseﬁt{y working as
Superintending Engineer, Cuddalore Electricity Distribution Circle and
hence | am well acquainted with the facts and circumstances of the case.

O

2. At outset I deny para no.1 to 5 of the app]icatr‘un filed by the applicant
are misleading and except those that are specifically admitted herein
and applicant is put to strict proof of the each and every allegation.
Further, present petition is hit by law of limitation project was
sanctioned vide proceedings No:62, dated:05.05.2023. whereas
application filed after much delay beyond the period stipulated under
the Act.

3. 1 had read petition filed by petitioner who had raised objection for
removing 95 numbers Palmyra trees in the land allocated for new
substation in Pudukadai area for the welfare of public in 15 villages near

O sea shore.,

4. 1 am advised to submit that for the purpose of erecting sub station to
meet demands of residents of 15 villages proposal were made and got
sanctioned. Recently, G.O Nos238 dated 12/09/2025 was passed in this
regard and it was directed to plant Palmyra 10 trees for removal 1 tree

in the road side is under follow up action.

5. 1 am advised to submit that petitioner stated land available in the
opposite side was allocated for community centre and House
construction for Irrular People. Present allotment is more suitable for
erection of sub station which would benefit petitioner as well.

‘O 6. 1 am advised to submit Erequént power cut and voltage drops for people
of Villages namely Pun:lui-_mdai, vadapuramkeelpathy, Kilingikuppam,
Pudukuppam, Santhikuppam, Irusampalayam, Keelkumaramangalam,
Melaligipattu, Keelalingipattu, Madalapattu, Periyakattupalayam, and
sea shore villages namely sivanarpuram, Nallavadu will be solved by




@

this Pudukadai Sub-Station by them and after due consideration
proposal for sub station sanctioned and it will be beneficial for the
above said villages and it will solve voltage drops and Power restoration
at earliest. For the above villages supply were given from 110/22KV
O Nallathur Sub Station namely 22KV Pudukadai and 22KV
Keelkumaramangalam feeders with route length of 46Kms each. So
during heavy wind, rain and during break down rectification work will
take more hours to restore. Thereby Public are facing severe hardship
during rainy season. In order the solve the above defects those defects.

Present Sub station proposed at location Pudukadai is essencial.

7. 1 further submit that nearby Anugraha satellite Township having 1000
houses and sea shore villages having services 9240 nos facing

difficulties in getting uninterrupted supply.

8. | submit that to satisfy the public of Cuddalore District and more
particularly Pudukadai area people. Government Promboke land
O identified during year 2018 and during January 2022 permission
obtained from District Collector and after paying land cost fixed by

them, entre upon permit obtained for New SS erection work.

9. 1 am advised to submit that District Collector also given paper
advertisement on 14/11/2018 seeking objection from Public. During
public gathering in Vadapuramkeezhpathi village panchayath grama
sabha RS.No.57, Thoppu promboke land discussed for erecting new
substation and passed resolution no 7 and again in 22/06/2020
RS.N0.57/3, 0.75.85 Hectares land for erecting sub-station in resolution
7 discussed and resolution completed.

O 10.  1am further advised to submit that on 11/10/2025 special grama
saba also villagers requested District Collector and TNPDCL. Already
New Pudukadai SS erecting included in State Assembly Announcement
No.18/2021- 2022. Administrative approval obtained vide BP No. 62




@

Dt.05/05/2023. Now New Sub Station erection tender waiting in final
stage. '
|

11. I am advised to submit that te give quality, un - interrupted

O supply to 15 nos villages proposed sub station approval obtained. After
undergoing several rounds of process at time installing the sub station

for benefit of 15 villages petitioner is attempting put spokes on the

project with malafide intention. As on date not even a single palm tree is

removed.

12. I submit that apprehension of the petitioner is imaginary and
present project is for public good and as per directions of the District
collector we will abide to lay ratio of tree directed and therefore present
petition is nothing but an abused of process of law and also delay
benefits to 15 villages of sea shore area people who are suffering from
voltage drops and frequent electricity failures.

O 13. I am advised to submit that instead of challaging the approval for
the sub station granted on 2023 it self belatedly petitioner is fiing this
petition which is hit by law of limitation and the present petition has to
be rejected only on this ground.

14. " In view of above facts and circumstances it is therefore prayed
that this prayed that this Hon'ble court may be pleased to dismiss the

petition and thus render justice.

Solemnly affirmed at Cuddalore
This the day of c‘jbﬁmber 2025
And signed her name in my presence Adveeate-Cuddalore
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6 POWER OF ATTORNEYV ~ © ~

. KNOW ALL MEN BY THESE PRESENTS that BY THIS POWER OF
ATTORNEY, the Tami Nadu
i

heretnafler mentioned, that is 1o say :

¢ 1o appear and gt §
O

a 2lj the Courts, Civil, Revenue, ‘Labour,
Crminal, whether

Original or Appellate side, and ip all




Tﬁbun&hf(kxnaﬁmﬁon&f?bﬂimmihlﬁga
proceedings on behalf of the TANGEDRCO,

Managing Disector

[

Vakalat in sngh
the Chairmap com

to sign and verify plaints / written stateseents affidavity
counier affidavits/counter Statements,
Appeals in such cases and to file them
Tribunals or Commissions or fora:

petiticas, Memorandum of
in such Couris or
and

3. mdomysnithatmayhenmm:yandincidenm] for the above

mentioned purpose.

ANBTHETANGEDCOIaem{ymﬂmtaHam,deedsm:dthjng:
lawfully done by its aitorney, namely, the Supsrintending Enginosr / Cuddaiogs
Electricity Distribution Circle / Cuddalore, shall be construsd ss acts, deeds
and things done by the TANGEDCO and the TANGEDCO hereby undertakes
to ratify and confirm all and whatsoever that the TANGEDGG’ssaidattmnay
shaufawfuﬂydommtﬂbedmaﬁrtheTANGm&rﬁﬁue aof the

power hareby given.

H\IWTI'HESSWHEREOF,I, RAJEEFRANJAﬂ&ﬂingfmandm--
bﬂha]fnftthmGED[Dﬁgnajﬁisda&dﬂntbjsﬂﬁ
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Special Grama Sabha Meeting :-
A Special Grama Sabha Meeting was held on 14.11.2018 st 2:00 PM at the Panchayat Office
campus in Pudhukadai Panchayat, Cuddalore Panchayat Union. The meeting was chaired by the
special officer of Pudhukadai Panchayat, Mrs. N. Sakthi , and the following resolutions were
passed:
Subject No.1:
The resolution regarding the works to be implemented across all departments in

connection with the Grama Panchayat Development Plan (GPDP) in Pudhukadai Panchayat,
Cuddalore Panchayat Union, was described and resolution passed.

Subject No.2:
A Grama Sabha resolution is passed to integrate the Anna Marumalarchi Scheme Library
operating in Pudhukadai Panchayat, Cuddalore Panchayat Union, with the Cuddalore
Distriet Library for implementation.
Subject No.3 :
A Grama Sabha resolution is passed to repair the damaged Anganwadi Center in
Pudhukadai village, Pudhukadai Panchayat and to construct a new Anganwadi Center
building.
Subject No.4 :
At the Grama Sabha meeting held on 14.11.2018 in Pudhukadai Panchayat concerning the
Village Development Plan, Assistant Horticulture Officer, Mr. P. Velu, extensively explained
and discussed the benefits of horticulture, and a resolution was passed.

Subject No.5:

In the Pudhukadai Panchayat Grama Sabha, on behalf of the Education Department,
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Pudhukadai Arul extensively explained and discussed the important features of the
Education Department, and a resolution was passed.

Subject No.6 :

In the Grama Sabha conceming the Village Development Plan in Pudhukadai Panchayat,
the following works were selected and resolutions were passed.

Subject No.7 :

Regarding the discussion and approval in the Gram Sabha to establish a Sub-Station by the
Tamil Nadu Electricity Board in the Grove Poramboke land at Survey No. 57, in Vadapuram
Keelpathy Village, Pudhukadai Panchayat, Cuddalore Panchayat Union, a resolution was
passed.
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Block Development Officeg
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Resolution passed.

Subject :6

Subject :7

Regarding the discussion and approval in the Gram Sabha to establish a Sub-Station by the
Tamil Nadu Electricity Board in the Grove Poramboke land at Survey No. 57, in Vadapuram
Keelpathi Village, Pudhukadai Panchayat, Cuddalore Panchayat Union, a resclution was
passed.

Special Officer/V.W.Officer
Pudhukadai Panchayat

True Copy

Block Development Officer,
(Village Panchayats)
Panchayat Union Cuddalore
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P. Sukumar
V. Velathurai
K. Tamilselvan

Shanmuga Sundaram

R.M. Shanmugam
V. Sundara Murthi
S. Rajkumar
Baluswamy
Thilagam

N. Rajamani

K. Vasantha

R. Chitra

M. Govindammal
R. Sudhakaran

R. Bhuvaneswari

5. Sumathi

S. Anitha

5. Sudha

S. Shanmalar
Selliyammal

TrRansiLaTioN OF PAGE NO: 12

Salesperson

Assistant Horiculture Officer
Commercial Assistant
District Library

Social Worker

Social Worker

Former Panchayat Member
Horiculture Department
District Social Welfare Department
Highways Department
Pudhukadai AWW
Pudhukadai AWW
Vadapuram Keelpathy AWW
Teacher
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Bhuvaneshwari
Sumathi ,

5. Sumathi

B. Sumathi

R. Rani

Valli

N. Jayalakshmi
P. Andal

P. Batchaiyammal
K. Santhi

E. Selvi

Renu

K. Padmavathi
S. Vasanthi
Lakshmi

N. Vedavalli
Radha
Krishnaveni
Sarasu

A. Kalyani

S. Naga Lakshmi
D. Yasodhai
Vasantha
lanagam
Sakunthala

TRensLATIoN OF PRGE NO I
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Susheela
Mangaiyarkarasi
Kasthuri
Batchaiyammal
Rajaram




‘9T0E-"¢-"NoW-"dAa-"94] poa‘0d 'pz—01-¥-111 L dE

3

T : [ e ﬁ,
| "4 i
u — f/wa&ﬁ/)
| T e _J_
sl
~— (GGl o =T=T== 1= = T[S
_ o _ S (T ) .n.m_ _m_ awyb - W | | e | @ | W ”g W H vl M [ H
s s O UM o 2o 1) u_m_mm B bl i | i 288 54 TIF|E
i Wﬁm,wwm__ _TM . m 1k w mw 1{ I m |
a“mm%ﬂ? mw mmmm mm m fit : HHHEE=EA
armln.auﬂw_cﬂ‘ﬂm-ﬁ% mm.d m mﬁ mJ. ol . e ‘g swedmnih
Mrron T Ty 2 Ty WA b é..d%:i
| Bl e - i G ey ,W_é@ a%wh-a a:.ﬁ..a A Ehm,ﬁm qu!aﬂ.w.ni...




[

LU'ZT'£0 -/PS

TRasLATION OF Phys No: 12,

fAdory ana )
asjoqueiog nddoy i " - - 2 = = - - e - s = 0'L9'E - |45
CR| d'Sd | ¥ el
VeI a1 Lot | &t | vt | €t | z1 |15 |0t | 6] 8 z 9 s | v £ z |1
.m SPUR] MO JMAO " " & M_
() ‘smoye) Juaiing (9) ‘eare | & & = = mmw m_ w mm_
umos U DUy U PIpNP) (g T w H 58 _w —i
U saaB pue  sdoso m M 3 m m W m.
vauy (5) ‘spue| Bugzeib sawyo |5 i o 2 a 4 m 5 m m mw. ] W 0
pue  puRssmB  UBLRWIE m.m. £ bl g, m a | 8 E w o m
m ©) o, o (Fp 54 B 5 mm g | s m w 2 m w Ba
() ‘sesodind  Jayo m.u -1 . & ! m g m M .m. L& m W
Flomomewtonn| 128 38 313(7|1 : 1 g
38 al8|§ g
aapnpaidun (q) “saioy (¢) mm ca 8 g M mw
w m
Hed Jo Jeguny mﬂ:ﬂuﬁﬁ ] m J = R ] "_u_._,ﬂwm_. h%ﬁ.__n %H.L
2o 0w Sle s T Gupeagyy | 21042 0N PUE uieN R
.u.__w_ BUMEU B JO SEEIR(0] RO Ix NOWSES -2 o u._._a-_n 8y Jad se ‘sop 'S sl jo spmag

PRYyE Mol p

‘PHISIg B40jEPPND Yinje] atojeppn) ‘abe|A LiedijoeN YHON ‘9ZHT ON IjIsed
 IOVTIIA ZHL NI ISTM UIFWNN AIAUNS ANV ISIM UVIA SINV.LNNODDV TYONVANY LSIAUVH

» aN abdd




iﬁm‘: eI A L e

RS E— S rRemE,
SHEEE det = fuigd] ()

X = Iz =
Galit wenal, 0 i 2045
B.5.812/3087/2075 gesi- 08.07.2019 ;% e e

fER giian, rrarnadcn &
S N

| E

Be 2 flemw wafmg - & 8UTT QK : 15 - ax iz 5 F'r g s
alymod - e e 57/ - 2317 CamatLd ors éiﬁ‘%@ g
mRtuTEE Basda 110/22 K.\ seer B Beneaiitesa sgad, Rl
MG Sl 2 flan wnhnE Soime Gamfluz: - bieat Guomfla
mﬂm@-&m&nﬁ@gﬁ—@_ﬁwﬁ o ‘gﬁzﬁ

mfm;mwmmi 110/
DEDV/8, mer27.01.2018

] ﬂ.@lﬁ' S 1 Sl Spg s 27/3161./2018
Brer:10.07.2018. ot .
E}WHILL_ UGG sigpmmdls yssmefisan = (Gl




4]

Page No.14 A TRonslATION OF PAGE MO : Uy

From To

Mr. V. Anbuselvan LLA.S Superintending Engineer

District Collector, Tamilnadu Generation and Distribution
Cuddalore Corporation

Kaipeer Malai, Cuddalore — 4.

Ref. No.: Na. Ka. V2/3087/2018 Date: 09.07.2019
Sir,

Subject: Land right transfer - Cuddalore Taluk - Vada-Puram Keezh Paathi village - Request for
land right transfer to establish a 110/22 kV Sub-Station on 2.31.7 Hectares of Government
Grove Poramboke land in Survey No. 57/1 - Proposal received - Seeking further details -

Regarding.

References :

1. Letter from the Principal Engineer (CEDC), Tamil Nadu Generation and Distribution
Corporation, Cuddalore, SE/CEDC/AEE/CIVIL/F.LA-pudukadai 110/22 KVSSD.601/18,
dated:27.01.2018.

2. letter No. A7/3161/2018 from the Sub-Collector, Cuddalore, dated: 10.07.2018.

3. Spot |Inspection Report of the District Revenue Officer, dated: 07.06.2019.
Regarding the request for the transfer of land rights to establish a 110/22 K.V Sub-Station
on 2.31.7 Hectares of Government Grove Poramboke land in Survey No. 57/1 in Vada-
Puram Keezh Pasthi village, Cuddalore District and Taluk, the District Revenue Officer
conducted a spot inspection of the said place.Accordingly, the note mentioned in
Reference 3 instructs to obtain the following further detazils.

4. It is requested to specify the reason why 5.00 acres of land is required for establishing

the said Sub-Station, and what the minimum land requirement is for this Sub-Station.

5. Has Administrative Sanction been obtained for the establishment of the said Sub-

Station? If so, it is requested to attach a copy of the same and send it.

in order to take appropriate further action regarding this case, | request you to immediately
send the above details to this office.
Sd/- 5. Parimalam
For the District Collector,
Cuddalore

[ True Copy Attested /

Head Assistant
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Q‘: mm&mhmﬂfmllﬂfﬂﬂmtm&man
Pudukadm?ﬂhgshasbmpmpusadtmaﬂmmemﬁmmﬂbduw

O

1. mm&mmn&mmmmrmo&umeeﬂw
110 / 22 KV Nallathur Sub-Station respectively through two feeders namely 22 KV
Pudukadai and Keezhkumaramangalam feeders.
2 mmmomﬂuflﬂumsc&mﬂmL]ﬂmmdhdsofnmﬂyﬁ
. ﬂlﬂgmufﬁnmmﬁmmﬂm@mkmﬂflhgﬂmmﬁmm
: mﬂmmmﬁmmvﬂhgelmdmﬁeﬂmmrt:ad,mﬂmiﬂﬂ
mdmmumhmbyWsmﬂbyﬂKVEﬂahkmmgﬂm&edﬁ
3 Ttnenﬂmgllﬂﬁmﬁnmllﬂfﬂﬂ%ﬂnb—hﬁmmﬁradﬂmmm
ﬂmlﬂKms,ﬁnm@]ﬂﬂncnmﬂmw:thMy!SABSmtdwsmbm '
4. Thcﬂdhg:l&gﬂhmufﬂmzzﬂﬁdﬂxmahumﬁmm
5. mmﬂmmnnmmmmmmm
. mmmmmnﬂmmmnmmmmm
to much dissatisfaction at consumer end_ tie
'O " 6. Mmmmmmmmmmﬂuﬂmufmmm-ismm
to Pondicherry State. :
mmEummmemhmwuurzszmmum
hﬂmfiﬂmawmmmﬁmmmwMMMm
Rﬂﬂdbﬁﬂﬂﬂﬁﬂtﬂml]ﬂ!ﬂﬂmam village inorder to over
come all the above difficalties. Also fine loss will be rediiced 10 a low consistent level.

Hence the above land acquisition proposal for establishment of 110 /22 KV Pudukads Sub-
Station is submitied berewith for favour of further action for earfier land acquisition please. '

EE LFEE = = e —Lﬁ - ﬁ\r‘h“"———.
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I ' ' " TUDDMORE 6E7O0L;  *




Qnrmfnr isition for

village in Cuddalore Taluk of Cuddalore district)

1. District
2. (a). Taluk
(b). Municipality
(c). Panchayat
Village
Survey field
Extent of land to be acquired
Purpose for which land acguired
Substation
7. Boundaries for Total Area
North
South
West
East
8. Boundaries for Total Area
North
South
West
: East
9. Name of the owner
10. Mame and Designation of the Officer
deputed for Joint Inspection

o opew

11. Approximate cost of the land
12. Demarcation

13. Plan

14. Objection

15. Funds

16. Remarks

isition of land for

FORMAT .1

Sub Station at Pudukadal

: Cuddalore

= Cuddalore

< il

: Pudukadai

: Vadapuram keelpathi

: Vadapuram keelpathi, Village SF. 57/3

:0.7585 Hectare{1.8 acres)

: For establishment of New 110/22KV Pudukadai

:5F. No. 57
: Arumugam land
: Pudukadai graveyard land
: Ezhil Raja land
: Rajasankar land
: SF. No. 57 .
t Arumugam land
: Pudukadai graveyard land
: Ezhil Raja land
: Rajasankar land
: Govt. Thoppu Poromboke
: 1. Er.S5.Sathiyanarayanan B.E.
Superintending Engineer/CEDC/ Cuddalore
2. Er. R. Venkateswaran B.E
Executive Engineer/O&M/ Cuddalore
3. Er.S. GuhaRamachandiran B.E
Assistant Executive Engineer/ Town/ North/ Cuddalore
4. Er. D. Divyalakshmi M.Tech
Assistant Engineer/ O&M/ Pudukadai

- : As per Market rate

: Subject to approval by competent authority
: Field Map enclosed
: Wil

: Proposal of Land acquisition with area of0.7585 Hectare
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MName of the Village

Mame of the Panchayat

Taluk

District

Survey No

Extent required

Purpose for which land acquired

Boundaries for Total Area
North
South
West
East
Boundaries for Total Area
North
South
West
East

9. Mame and Designation of the Officer

deputed for Joint Inspection

FORMAT. I
of Land i Manual 11l
: Vadapuram keelpathi
: Pudukadai
: Cuddalare
: Cuddalore :
: Vadapuram keelpathi, Village SF. 57/3
+0.7585 Hectare (1.8 acres)

: For establishment of New 110/22KV Pudukadai
Substation
:5F. No. 57
: Arumugam land
: Pudukadai graveyard land
: Ezhil Raja land
: Rajasankar land
:5F. No. 57
: Arumugam land
: Pudukadai graveyard land
: Ezhil Raja land
: Rajasankar land
: 1. Er.S.Sathiyanarayanan B.E.
Superintending Engineer/CEDC/ Cuddalore
2. Er. R. Venkateswaran B.E
Executive Engineer/0&M/ Cuddalore
3. Er.5. GuhaRamachandiran B.E
Assistant Executive Engineer/ Town/ North/ Cuddalore
4. Er. D. Divyalakshmi M.Tech
Assistant Engineer/ 0&M/ Pudukadai




1. Demarcation
2. Plan

3. Objection

4, Entry on land
5. Funds

6. Remarks

1O

Certificate

: Subject to approval by competent authority

: Approximate measurement is furnished

: Nl

: To be entered

: The provision to be made in the budget for cost of land

: Proposal of Land acquisition with area of 0.7585 Hectare




FORMAT I

e‘.-.‘I. Village Name and SF | Survey No/ Extent to be Total Extent of | Total acre

No No Sub Division acguired land in

Patta /Poromboke Hectares
in acre
1 | Vadapuram keelpathi, | SF.57/3 0.7585 Hectare 3.67 Hectares | 5.72 acres
SF No 57 (1.8 acres)

s,




FORMAT IV
Onish'iu Village Name and | Descriptionof | Survey No Name of Name of
SF No land Sub Division | the owner Boundaries
Wet ordry of
Poromboke Registration
Number of
Patta etc.
Cuddalore Vadapuram Dry/ SF.57/2 Govt. Thoppu | North: Arumugam
keelpathi, SF No 57 Govt. Thoppu Poromboke . land
Poromboke South: Pudukadai -
graveyard land
‘West: Ezhil Raja land
East : Rajasankar land
O
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June - 2020

in the Pudukkadai Panchayat of the Union, a Grama Sabha meeting was held on 22.06.2020
under the leadership of Pudukkadai Panchayat President Thiru G. Kanagaraj. The meeting was
conducted in the Panchayat Office. In this general meeting, the following resolutions were
discussed and decided:

Item: 5

In the Pudukkadai Panchayat under Cuddalore Panchayat Union, in the northern lower area of
Pudukkadai, Survey Nos. 57 and 57/2 contain the public cremation platform and cement road
located in the Thoppu poramboke (government land). As National Highway 43 A is going to be
constructed through this area, it has been decided that the existing cremation platforms and
cement road situated in the above-mentioned survey numbers should be removed and newly
constructed st a nearby suitable location. The compensation amount for the above
construction work shall be assessed and determined at Account No. 1-K No. 12220100009681,
and a resolution regarding this has been passed.

Signatures of Ward Members
tem: 6

In the Pudukkadai village area belonging to Pudukkadai Panchayat under Cuddalore Panchayat
Union, the public cremation platform and cement road located in Survey Nos. 55/1 and 55/14,
which are classified as burial/cremation ground poramboke, have been constructed and used
for the benefit of the general public by the Pudukkadal Panchayat. In this location, for the
Villupuram—Pudukkottai-Nagapattinam Section of National Highway 45 A, land has been
acquired for the Pudukkadai expansion works.
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Page 22 A TRAMSLATION OF TEGE WO : 22

Since these structures are going to be demolished, the Assistant Executive Engineer of the
National Highways Department has assessed the compensation value for them. It has been
resolved that this amount shall be provided to Pudukkadai Panchayat under the General Fund,
Account No. 1 (Afc No. 12220100009681).

The matter was discussed, and the resolution was passed.
ltem: 7

In Pudukkadai Panchayat under Cuddalore Panchayat Union, in the northern lower area, in
Survey No. 57/3, measuring 0.76.0 acres, permission for establishing a sub-electric station (sub-
station) was discussed in the Panchayat meeting, and approval is to be granted regarding this.

Item: 7

Permission was granted, and the resolution was passed.
Signatures of Ward Members:

Vijayasanthi
Kalaiyarasi
Radha
Mani

Gauri

Selvarani
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Certificate

Survey No.57 of Cuddalore Taluk, Vadapuram Keezhpathi village is recorded as “Government
Poramboke — Thoppu (grove)” in the village accounts, with an extent of 3.67.0 hectares.A
portion in the middle of this land has already been acquired for the Villupuram to
Nagapattinam National Highway.l hereby inform that the Electricity Board Department has
requested permission to establish a sub-station in the remaining area situated on the eastern
side of the National Highway land acquisition portion.




[

TANGEDCO
“From: To:
Y Er.P-Vengateswaran, B.E. The Superintending Engineer,
Executive Engineer, Cuddalore Electricity Distribution Circle,
O O&M/Cuddalore - 607 001 Cuddalore - 607 004
Ly
Lr.No: EE/O&M/Cud/" F.SS/D.Na: 202 06.07.2021

Sir,

SUB: Electricity - Anugraha Township - Establishment of 110/22KV New Sub
Station - Regarding.

Ref: E-Mail dated.12.06.2021 of Ponnusamy selvaraj addressed to Chairman /
TANGEDCO.
EENCRER
The Anugraha Township is situated in Periyakattupalayam village, Mathalapattu
Panchyat of Cuddalore district about 13 Kms from Cuddalore Town.’ :
The 22 KV supply to the Anugraha Township is fed from 22 KV
Keelkumaramangalam feeder of Nallathur 110 / 22 KV Substation. The distance from '
O‘iallamur 110 / 22 KV Substation is about 18 Kms. By caring maintenance the supphr'
interruption was reduced nuwdays
A new 110 KV [/ 22 KV substation viz Pudukadai wllage was proposed .and -
included in the revised 14™ master plan. Identification of substation site is a difficult
task as the township is located near the Union Territory of Pondicherry and land cost
has been escalated to crores per acres. Already 2 sites were identified by revenue and _
- dropped due to water logging. _ : o
Now 0.75 Hectares of land at Vadapuram keelpathy village, Pudukadai panchayat
- was indentified and the road approach to the site is being made ready in co-ordination
with' the village president. Once the road approach Is finalized, the land allenation
propesal will be submitted to the Government. '

RIS
Executive Engineer,
o - O&M [/ Cuddalore

Copy to Asmstant Executive Engineer/Town/North/Cuddalore
for information to speed up the road approach work .
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Ref: Na.Ka.A3/2817/2021 Revenue Divisional Officer Proceedings (13.08.2021)
Date: 13.08.2021 Cuddalore
MEMO
Subject:

Transfer of Government Poramboke land in Cuddalore District — Cuddalore Taluk — Vadapuram
Keezhpathi Village, 5.No.57/3, measuring 0.7585 hectares, for installation of a sub-station by
TANGEDCO — Submission of proposal — Requested.

Inspection :

Superintending Engineer, Cuddalore latter SE/CEDC/COD/AEE/CIVIL/DM/F.Pudukadai
55/D.No.299/2021,

Date. 10.08.2021.

In the reference cited letter, the Superintending Engineer, Cuddalore has requested that an
extent of 0.7585 hectares of poramboke thopu land in Survey No. 57/3, situated at Vadapuram
Keelpathi Village, Cuddalore Taluk, Cuddalore District, be transferred in favour of the Tamil
Madu Generation and Distribution Corporation (TANGEDCO) for the establishment of a sub-
station.

Therefore, it is requested that the appropriate land value for the above-mentioned land be
assessed and a complete and detailed proposal for transferring the land to the requisitioning
department be submitted immediately. Cuddalure Divisional Officer

(Om/-5.Adhiyaman Kaviyarasu)

Revenue Divisional Officer, Cuddalore

To,
Revenue Divisional Officer,
Cuddalore.

Copy to:

The Superintending Engineer,
Tamil Nadu Generation and Distribution Corporation (TANGEDCO),

Kepparimalal.
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Tamil Nadu Generation and Distribution Corporation (TANGEDCO)

From:

Engineer R. Venkateswaran .B.E,

Executive Engineer,

Operation & Maintenance, Cuddalore- 607 001

To:

The Tahsildar,

Tahsildar Office

Revenue Division,Cuddalore.

Letter No.302/5E/O&M/

Date: 24.12.2021

Sir,

Subject:

Regarding the change of land allotment from S.No.57/1 to 5.N0.57/3 (0.7585 ha) at Vadapuram
Keezhpathi Village for construction of Pudukadai Electricity board sub-station.

Inspection: 1 [5 &.2{3./2817.2021, [5IT6IT.13.08.2021
2. Lr.No/SE/CEDC/Cud/AEE/civil/CM/D.M/F. Pudukadai SS/DNo. 229/2021
Dt: 10.08.2021

In reference to Proceeding No. 1, a request has been made to determine the appropriate land
value and to issue a complete proposal for transferring ownership in respect of an extent of
0.7585 hectares in Vadapuram Keelpathi Village, Survey No. 57/3, in lieu of Survey No. 57/1, for
the establishment of the Pudukkadai Sub-Station.

Subsequently, as per Proceeding No. 2, the necessity and urgency of the same has been
informed by the Superintending Engineer / TANGEDCO / Cuddalore.

Therefore, it is hereby informed that we are commencing the works pertaining to the
establishment of the Pudukkadai Sub-Station in Vadapuram Keelpathi Survey Mo. 57/3, to an
extent of 0.7585 hectares.

It is also kindly informed that the site in Vadapuram Keelpathi Survey No. 57/1 is not required.
Executive Engineer.
Operation & Maintenance, Cuddalore
Copy to, Submitting Superintending Engineer /S10lLiqu/ Cuddalore to get the information

Copy to, Assistant Executive Engineer
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. . b {ond Alienation - Cuddalore Taiuk - Vadapuram ke B840 Staiiay
O : - -tslablishment of New Pudhukadai 110722 KV at Vadapura ;
.~ Proposals sent forLand Alienaﬁun—-'rega:d'ing, : o

Ref: 1.Lr NO.SE:‘CEDCJCUD.'AEECNIU DM/F. Pudukadai S5/

D.229/2021, dated 10 i ing Engineer .
TANGEDCO, Cuddabgr%.zq “ mm&sumr'te nding I_Eng'"'?e_r"

2.Report of the Revenue Divisi ;

: _ ional Officer, Cuddalure:
A3I2817/2021, dated 17.11.2021 . e

3.Additional Collector
dated: 16.12.2021

(Revenue) - Cuddalore Field lmmﬁﬁn Report;

: Kind attention is invited 10 the reference 1® ciled. whers in ' ool £
: i ' ! nce 17 ciled, ; 3
l_aflE'T‘IEltluij of D_.?S.?E‘ Hec. of Thope Poramboke out “:P ‘g?a“l:@g'?-la:chﬁgn e

Taluk, - for the purpose of Esfablishment of -I'ﬂ_awl "

-extent of 0.75.85 Hec of fands in the reference 2 cited. '
The sales statistics were gathered in order to determing the prevaifng | t .

i _ _ L prevailing Market Va) '

the above lands. The sales as per Document No.3900/2020 dated 16.1%.2&20 hasa ti;ee;;

adopted as Data Sale and the involved Survey Number R.S. No.43/5A has been adopted gs

Data Land in this connection. © On the basis of the Market value of the Data Land the

“tentative cost of the above said alienation lands (R.S.57-0.75.85 Hec.) has been worked out

';9»\

w5
Za
8

- as follows:
. : __As per Market Value : . .
Survey S : He Vra!ue ol 'J:EE 1 ‘I;T:;
No. : Raie perHec. | alienation | o IR
. Extent (I—Iec.]. Rs.  extent - (Rs) " ,..(Rs_s]
[ 57 07585 105000 | 796425 ! . 9975 | 806,400

. 'The.reforé, it is informed to remit a sum of Rs8,06,400/ {_Ru;':@a'e‘s-E;:jht Lakhs Six
- “thousand and Four Hundred Rupees only) under the following head of account in fo
- govemnment account with-a consent for remitiing the balance amount, if any, pending final

TR e, 1

_determination of Market Value at the time of land alienation, .=
Head of Account: ) : : : S
. 002900107AA0009
0029Land Revenue 107 Sale Proceedings :
- of Waste Land and Resumption of Land for other - . Yours faithfully
4 Receipts R . . ' ... SdiKBalasubramaniam "
A O : " _ w8 " District Collector, . -
- : G S " Cuddalore. .-
. M At
. Robol. - - (% 5"&& | '
ﬂl\r 7 Pa (and)to DisticktSllector
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R-92.22
TAMIL NADU GENERATION AND DISTRIBUTION CORPORATION LIMITED v
s CUDDALORE ELECTRICITY DISTRIBUTION CIRCLE CAPPER HILLS/CUDDALORE-4.

Lr.No.SE/CEDC/CUD/AEE/CiviVDM/F. M' 110/22KV SS/D.No. 525/2021,
' Dt.02.02.2022
Q) From - To
ER. G.Sadhasivam ,B.E.M.B.A_, The Superintending Engineer
Superintending Engineer- General Construction Circle
- CEDC/Cuddalore - P.B.No.820,Mannarpuram,
Trichy. -

Sir, .-
Sub: Elecy — TANGEDCO —Cuddalore Electricity Distribution Circle —
Cuddalore — Acquisition of land for Establishment of New
Pudukadai 110/22 KV SS at vadapuram keelpathi Village in Cuddalore
Taluk —Cuddalore District- Site inspection — Regarding.

Ref: Lr.No.SE/CEDC/CUD/AEE/Civil/DM/F. Pudukadai 110/22KV SSH)ND.ZBU
/2021, Dt.10.08.2021

 SkEREEESEE

Referring to the above ,already the letter has been addressed  for the Inspection of site and
- suitability report may kindly be fumnished for an land to an extent of 0.7585 Hectarcs (1.8 acres)
O in Survey No:57/3 of Vadapuram Keelpathi Village in Cuddalore Taiuk,Cuddalorc District .
for the Establishment of New Pudukadai 110/22 KV Sub-Station.

Imquestﬂ:atsitem&yﬁnﬂybchmpm&dmﬂsdﬁbﬂﬁymp&ﬁmyhcﬁnﬂishpﬂéﬂy.

Yours faithfully’

Sd**+*#02.02.2022
SUPERINTENDING ENGINEER,
CEDC/CUDDALORE.

Copy to the Executive Engineer/O&M/Cuddalore-(Thro E-Mail only) _
Copy to the Assistant Executive Engineer/ O&M/Town/North /Cuddalore-(Thro E-Mail only)
" Copy to the Assistant Executive Engineer/ PRO/C.O /Cuddalore-(Thro E-Mail only):
Copy to the Executive Engineer/Tower Line Construction/TANTRANSCO/Neyveli
230/110KV SS
~ Copy to the Assistant Executive Engineer/Tower Line ConstrucnonfCuddalnra— (ThroE-
Mail cmly}
 Copy Submitted to the Chief Engineer/Distribution/Villupuram
O Copy to the Executive Engineer/Transmission/ Projects/Neyveli -(Thro E-mail only)
- Copy to the Assistant Executive Engineer/SS Erection/Cuddalore- (Thro E-Mail only)
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TAMIL NADU TRANSMISSION CORPORATION LIMITED
- ABSTRACT

——— 3

Electricity - Villupuram Reglon - Villupuram Operation Cirde (Cuddalore EDC) -
Establishment of Pudukadal 11022 kV S5 with 1x10 MVA power transformer -
Administrative approval - Accorded,

T m—

TECHNICAL BRANCH
{Per).CH. TANTRANSCO Proceedings No.62 Dated.05.05.2023
Chitiral 22,
Shobakirutu Varudam ,

. Thiruvaliuvar Aandu 2054,
READ: Chairman's approval dated 27.04.2023

PROCEEDINGS:

1. The Tamil Nadu Transmission Corporation Ltd. hereby approves the proposal for
establishment of Pudukadai 110/22 kV S5 with 1x10 MVA power transformer in
Villupuram Operation Circle (Cuddalore EDC) of Villupuram Region at an estimated
cost of Rs.1812.71 lakhs Gress and Nett. The deteiled estimate and report are
annexed to these proceedings.

2. The expenditure is chargeable to “TANTRANSCO - Funds - Capital expenditure .
- Villupuram Operation circle - A/C Code No: 14.531,14.532,14.534,14.535 and .
14.536." - '

3. By virtue of the provisions containad in sub-section (2) (a) of section 185 of the

Electricity Act, 2003, the TANTRANSCO belng the Transmission utility, Licensee and
successor entity of Tamil Nadu Electricity Board will exercise the powers of
the Telegraph Authority under the provisions of section 164 of the Electricity Act,
2003, which have already been conferred upon the Board under section 51 of the
Indian Electricity Act, 1910,
4. The work is to be taken up after ensuring budget provision.
// BY ORDER OF THE CHAIRMAN //

M.JAYAVANTHI

[
Encl: Report and detailed estimate, CHIEF ENG_'INEEWFLANNING & RC




@

(Per) 4 TMNSCO Proceedings No:62, dt:05.05.2023,

.-:-?{'I]E Chief Engineer/ Distribution 7 Vifiupuram Region / Villupuram.
Copy to:

The Director/Distribution/TANGEDCO .

The Director/Transmission Prajects/TANTRANSCO

The Director/Finance/TANTRANSCO '.

The Chief Engineerﬁmns’mi;;s}un /Chennal-2

The Chief Engineer/Transmission Projects /Chennal -2

The Chiefr Engineer/Transmission Projects /Trichy

The Chief Engineer/System Operation /Chennaj -2

The Chief Engineer/IT & RAPDRP /Chennai -2 .
The Superintending Engineer/ Cuddaicre EDC/ Cuddalore
The Superintending Engineer/ Operation/Villupuram ~_

The Superintending Engineer / GCC / Trichy

The Superintending Engineer / Transmission -1/ Chennai - 2
The Superintending Engineer /Transmission ~Ii/ Chennai -2
The Superintending Engineer/System Studies /Chennai — 2
The Company Secretary / TANTRANSCO /Chennai -2

The Resident Audit Officer (AGO'S Unit) /-Chennai -2

B.P.Section (Administrative Branch)
Stock file
// FORWARDED BY ORDER//
: aE Eﬂ?_& :
EXECUTIVE ENGINEER{MA'HE% PLAN IT




L b i\j :

SUBTANGEDCO-CEDC-Cuddalore —Establishment of Pudukadai 210KV SS
a1 Vadapuram Keslpathj village in Cuddalore Taluk- Land afienation
mﬁeriﬁm-Paymmadefwtentaﬁwiaﬂdmst—Erﬁa-umn

_ s parmission - ’

- Ref: District Collector : Ref:V2/23432/2021 dated 21.04.2023

WH: reference 1o the above, T wish to inform that 2 surs of Rs.8,06,400.00/-

) {mmmm&mmmm}mmm in the A/C Code

:3075001054A23715 /dt:03.05.2024 In Canara Bank,Sub Jall Road Manjakuppam ;through
“E" chalian NC: 20240603009551 towards the rentative land cost for esizblishment of  New
Pudokadai 110KV S5, Vadapuram Kesipsthi vilage in Cuddaiore Taluk, SF, No.57/3 of 0,7585

I U¥s connection I request that nacessary Enterupon permission may be
issued at the sarfiest please - Ar gtiested copy of Teastry challen enclossd here with,

enci:Copy of Treasury Challan-ino

>

Yours faithiully,

SUPERINTENDING ENGINEER
CEDC/CHDDAI ORE
Copy submiited & The Chief Enginesr / Distribution/ Villupuram,
Copy ic the Bxecitive Englneer/O&M/ Cuddalore,
Copy to the Asst Executive Enginesr/PRO/CO/Cuddalore.




mzsﬁnmmm ' " T DISTRIBUTION-CIRCLE
. ggcsmumvsmmfﬂ CENTRAL OFFICE, CUDDALORE. i

- Payment of yuur_é.(bna&_—uzg" ~

B Pfaasesmdynmmmpedfaﬂpieadmmhdgeﬂﬁnt

' DETAILS OF PAYMENT

Mdwn e

..'i:'m:fﬂ
0. 5 21628

. ‘Cheqgue i
P L

"Iﬁﬂ.iﬁ'ﬂu . Rt. No.

(ACKNDWLEDGEMEHT STAHPED | SIMPL

3sni=*

Rmdmmswmmﬁngm CiﬁﬁlomElechi:ay

* Distribution Circle/ Cuddalore, a sum of RS-

{Rupees-

by Cheque No
(Crayment of

" To |

" The Asst Account Officer |

Cuddslore Electricity Distribution Circle,
Cuﬁdahre ) )




2
/

~ .
S Government of Tamil Nadu
E-Challan
Payable at- DTO CUDDALORE
- Remitter Copy
Challan Number 20240603009561 Challan Date 03-Jun-2024 Payment Date
Remitter Type  Public _-Remitter Code — Remitter Name  AEE, TANGEDCO,
' S T3 ' Cuddalore
Mobile No. 'rr’é%;‘gemmer Address Sub Jail Road,
- Manjakuppam
! - L o= f;‘)z_
' Department 041067 5.7 RE, %, $LDDO.Code 02010003
Commissi N
> Land Admi
; ."-;_;: - &
: DDO/ Office Name ADDITION. éE
IPERSONAL_ ;
ZASSISTANI= =
- G (LANDS e
- : -.'fa :
Receipt Type sf&:é‘fgii}ceiblo. Remark
Y § Land Allienation fc
Sale Proceeds “5V2-23432-2021 Pudhukadai Sub
L . = Station

Payment Type Ins&urqent No. *© Drawn Bank

Cheque CANARA BANK

] Payment Mode  Offline

_ .hallan Amount (Rs.) 8,06,400

Payment Status  Pending
Bank Name SBI

- Amount (in words)Eight Lakb-S&&THQusHRd ,"-,l;‘ Rupees Ba[r\lk refno. CPADWBLUP3

n=h-05897

"
m Bra

Remitter Signature

| For Bank Use

; Ban¥_Branch Stamp and Signature of Cashier Manager/Accounta

i ' ion ID an i department Registratior
Please Note*, Department Transaction ID and Office Name fields are created 'only_ for 4 interface
| and Transport and CT for there specific requirements and the values entered in this fields are values passed by them not
from IFHRMS.
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District Collector, Cuddalore Proceedings .
In Before A ARUN THAMBURAI,

15.5. &l .2/23432/2021 Date: 24.06.2024

Subject:

Land Assignment — Regarding granting pre-entry permission and issuing orders for transfer of
land rights to the Tamil Nadu Generation and Distribution Corporation (TANGEDCO) for
establishing a new 110/22 KV Pudukadai Sub-Station in an extent of 0.7585 hectares in the
newly formed Sub-Division No.57/3 out of the total extent of 367.00 hectares in Survey No.57

of Vadapuram Keelpathi Village, Cuddalore Taluk, Cuddalore District.

References:

1. Letter of the Superintending Engineer, TANGEDCO, Cuddalore

[6.&.No. SE/CEDC/CUD/AEE/CIVIL/DM/F.Pudukadai $5/D.N0.229/2021, dated 10.08.2021
2. This Office Letter [5.5.No.V2/23432/2021, dated 24.08.2021

3. Letter of the Revenue Divisional Officer, Cuddalore

[5.8.No.A3/2817/2021, dated 17.11.2021

4, Field Inspection Note of the Additional Collector (Revenue), Cuddalore, dated 18.12.2021
5, This Office Letter No.V2,/23432/20261, dated 24.01.2022

6. Letter of the Superintending Engineer, Tﬂ_d'iﬁﬂlcﬂ, Cuddalore

(5.8 No. SE/CEDC/CUD/AEE/CIVIL SDM/F Pudukadai S5/D.No.68/2024, dated 06.06.2024

7.G.0. Ms. No. 632, Revenue Department (LD 5(1) Section), dated :07.11.2008.

Order:

In Cuddalore District and Taluk, Vadapuram Keelpathi Village, for establishing a 110/22 KV
Pudukadai Sub-Station in an extent of 0.7585 hectares in the Poramboke Thoppu(grove) land
forming part of the total extent of 3.67.00 hectares in Survey No.57, the Tamil Madu Generation
and Distribution Corporation (TANGEDCO) has requested transfer of land rights as stated in the

letter referred to in Reference 1.
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In the letter, the Revenue Divisional Officer, Cuddalore, has submitted his report as follows:
Classification:

In Cuddalore District and Taluk, Vadapuram Keelpathi Village, Survey No.57 with a total extent
of 3.67.00 hectares has been recorded in the village accounts as Government Poramboke —
“Thoppu” (grove land).

Subdivision:

The site proposed for grant of pre-entry permission was inspected through the Sub-inspector of
Surveyer, Cuddalore Taluk, and a Sub-Division Report was furnished on 08.11.2021 as detailed
below:

Particulars Before Sub-Division After Sub-Division

Survey No. 57

Total Extent 3.67.00

Classification Government Poramboke — Thoppu —

Survey No. - 57/1 , 57/2, 57/3

Extent [Hectares) - 2.29.59 , 0.61.56 ,0.75.85

Classification - Poramboke — Thoppu(Grove ), Poramboke — Thoppu(Grove ),
TANGEDCO.

Boundaries:

The boundaries of the land proposed for establishing the Electricity Board Sub-Station are as
follows:

West - Land belonging to Rajasankar

East : Thoppu Porambaoke{Grove land)

Morth ) Land belonging to Namasivayam

South : Land belonging to Arumugam (alias) Chinnasami
Natification:

To ascertain whether any objections existed for transferring land rights to the Tamil Nadu
Generation and Distribution Corporation (TANGEDCO] for establishing a 110/22 KV Electricity
Sub-Station in an extent of 0.7585 acres (0.75.85 ares) in the Thoppu Poramboke land in Survey
No.57 (total extent 3.67.00 ha) of Vadapuram Keelpathi Village, Cuddalore District and Taluk, a
public notification was issued in the said village on 22.10.2021. No objections were received
pursuant to the said notification.
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Trees, Ancient Monuments:

In Cuddalore District and Taluk, Vadapuram Keelpathi Village, in the Thoppu Poramboke land in
survey No.57, having a total extent of 367.00 hectares, the site proposed for granting pre-entry
permission to the Tamil Nadu Generation and Distribution Corporation (TANGEDCO) for
establishing a 110/22 KV Sub-Station in an extent of 0.75.85 ares, contains no burial grounds,
public pathways, places of worship, religious structures, temples, churches, or sacred sites that
may cause religious sensitivities. Further, no high-tension or low-tension electric lines pass
through the site. However, it has been reported that in Survey No.57/2, an extent of 0.00.5 ares
contains a cement-plinth burial shed (mayana kottagai).

There are 95 Palm trees at the said site. The value of one palm tree is Rs.105/-. Therefore, the
total value of 95 trees is 95 x 105 = Rs.9,975/- (Rupees Nine Thousand Nine Hundred and
Seventy-Five only).

Land Value:

For fixing the land value for establishing a 110/22 KV New Electricity Sub-Station in an extent of
0.75.85 hectares in Survey No.57 (total extent 3.67.00 hectares) of Vadapuram Keelpathi
Village, the details of sales that occurred between 01.06.2020 and 31.07.2021 in Vadapuram
Keelpathi Village and Pudukadai Village were collected from the office of the Joint Sub-Registrar
Mo.l, Cuddalore. A total of 41 sales were registered during the above period. From these, the
sale listed at Serial No.1 Survey No. 43/5A, extent 0.42.0 ares, Document No. 3903, dated
16.11.2020,registered in Vadapuram Keelpathi Village, Cuddalore Taluk —was selected as the
sample field for valuation.The remaining 40 sale deeds were rejected for various reasons. The
details are given below:

sl Sale Details Reason for Rejection
No
1 5,6,7,8,9,10,11,12,13,14,15 | Land sale Discount
16,17,18,19,21,22,23,24,26,
27,28,29,30,32,32,33,34,35,
36,37,38,40,41
2 39 Long Distance Sale Discount
3 234 Discount due to low sale value
even though there is a sale
nearby
4 20,25 Land along with Building sale
Discount
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Model Guideline (Sample Value Fixation):

As per the sale details of Document No. 3909 dated 16.11.2020, selected under Serial No. 1 for
model guideline purposes, in Survey No. 43-5A, an extent of 0.42.0 ares was sold for
%4,41,000/-. Based on this, the valuation works out to %4,251/- per cent, %10,500/- per are, and
%10,50,000/- per hectare.

As per the Online Guideline Register of the Cuddalore Joint Sub-Registrar Office No.1, the
guideline value for the said land is recorded as Rs. 4,15,400/- per acre and Rs. 10,27,000/- per
hectare. For fixing the land value for granting the prior entry permission, the valuation must be
determined based on whichever is higher between the guideline value and the sale value.
Accordingly, the value of the land propased for granting prior entry permission in Survey No.
57/3, measuring 0.75.85 acres, has been assessed as Rs. 7,96,425/- towards land value and Rs.
9,975/- towards tree value, totalling Rs. 8,06,400/- (Rupees Eight Lakhs Six Thousand Four
Hundred only). The Cuddalore Revenue Divisional Officer has reported that the land value may
be thus fixed and that the land can be transferred to the Tamil Nadu Generation and
Distribution Corporation (TANGEDCO) for establishing the 110/22 KV Pudukkadai New
Electricity Sub-Station.

The Additional Collector (Revenue), Cuddalore, conducted a land survey on 16.12.2021 for the
plot intended for prior approval as mentioned above. It was observed that the said plot does
not contain any burial grounds, public pathways, places of religious worship, temples, churches,
or ather sacred sites that could evoke religious sentiments. No high-tension or low-tension
electric poles pass through the site. Additionally, there are 85 palm trees on the plot, each
valued at %105, totaling 9,975. The land value is 37,96,425. Hence, the total land value is
determined as %8,06,400. It is recommended to grant prior approval to the Tamil MNadu
Generation and Distribution Corporation for the establishment of a new 110/22 KV substation
on an extent of 0.75.85 hectares within the total area of 3.67.00 hectares of Survey No. 57,
Vadapuram Keelpathi Village, Cuddalore Taluk.
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Therefore, for the establishment of a new 110/22 KV Sub-Station on an extent of 0.75.85
hectares out of Survey No. 57/3, Vadapuram Keelpathi Village, Cuddalore Taluk, the land
valuation has been fixed at <8,06,400/-. The concerned department has been instructed,
through the official letter referred to in Reference 5, to remit the above amount to the
Government account and submit a copy of the payment receipt.

Accordingly, as seen in the letter in Exhibit 6, the amount of %8,06,400/- has been remitted to
the government account by the Finance Department through the Indian Bank, E-challan
number 202406030095641, and a copy of the payment receipt has been submitted.”

As per Government Order No. 632, Revenue Department LD5 (1), dated 07.11.2008, permission
for advance entry is granted for public lands free from objections. The authority to grant such
advance entry, subject to conditions applicable to exempted categories and restrictions, has
been delegated to the District Collector.

Accordingly, based on the conditions stipulated in Government Order Mo. 632, Revenue
Department LD5 (1), dated 07.11.2008, preliminary permission is hereby accorded to the Tamil
Nadu Generation and Distribution Corporation Limited (TANGEDCO) to establish a new 110/22
KV substation on an extent of 0.75.85 hectares in New Subdivision No. 57/3 of Survey No. 57,
Vadapuram Keelpathi Village, Cuddalore Taluk, Cuddalore District, within the total extent of
3.67.00 hectares, subject to the following conditions.

Conditions / Terms:

1. Purpose-specific use: The land must be used only for the purpose for which the prior entry
permission has been granted. Any other use is prohibited.

2. Implementation within 3 years: The land must be brought into use within three years. If the .
land is not utilized within this period and is reclaimed, no compensation will be provided.

3. Compliance with government rules: All government rules and regulations must be followed,
and the department concerned (Revenue/Survey) shall have control over all conditions.

4. Payment of additional charges: The concerned department must pay other charges such as
stone/lime charges, internal division charges.
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5.0f, in the future, the specified land or any part of it is not required by the Public Works
Department, it must be returned to the Government Revenue Department by the Public Works
Department.

6. At the time of issuing the order for land transfer, if the determined land valuation amount is
higher than the provisional land value currently paid, the difference in value must be
immediately paid to the Government by the Public Works Department.

(0.m) A. Arun Thamburaj, District Collector,
Cuddalore-4
On behalf of the District Collector
To,
Supervising Engineer
Tamil Nadu Generation and Distribution Corporation

Caper Hill, Cuddalore-4

Copy to:
1 Revenue Divisional Officer, Cuddalore

Revenue Taluk Officer
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Page 427 TRANSLATION OF PRYE NO 42
Summary:

In order to prevent the felling of Tamil Nadu’s state tree, the Palm tree, notification is issued
regarding the agricultural welfare and financial status reports. District/Divisional-level
monitoring committees are to be constituted under the leadership of the District Collector to
promote the growth of Palm trees. Guidelines are also provided on obtaining proper permission
in unavoidable circumstances where Palm trees need to be cut.

Agriculture — Farmer Welfare Department (G&17.& 1(2))
G.0. No.: 238
Date: 12/09/2025
Thiruvallur Year: 2056
Visuvavasu Year:
Aavani thingal 27" Day

References:

1. The Honorable Minister of Agriculture and Farmer Welfare's Agricultural Financial Status
Report Announcements, 2021-2022.

2. G.0. No. 232, Agriculture and Farmer Welfare Department (To.K1(2)), dated 07/12/2021.

3. Letter from the Director of Horticulture and Plantation Crops Department, No. Ma.Di
1/2341/2022, dated 22/07/2025.

Orders:

vii) A palm tree generally takes 10 to 15 years to reach a height of 15 meters. Only after the
tree becomes fully mature can it be identified as male or female. Therefore, it takes at least 15
to 20 years to achieve a noticeable increase in the palm tree population. Palm trees, which have
a lifespan of about 150 years, are being cut down for use in brick kilns and industrial purposes,
resulting in a steady decline in their numbers.

viii) Considering the importance of the palm tree and the fact that all its parts are useful—
making it a “karpagavirutcham” (a wish-fulfilling tree)—a district-level and taluk-level
monitoring committee should be formed under the leadership of the District Collector to
prevent the cutting of palm trees.

4. After carefully considering and accepting the remarks of the Director of the Horticulture
and Hill Crops Department, and in view of the importance of the palm tree—every part
of which is useful and revered as a “KarpakaVirutcham”—the Government hereby
orders the establishment of a District-level Monitoring Committee under the
Chairmanship of the District Collector and Taluk-level Monitoring Committees, as
detailed below, to prevent the cutting of palm trees. Mecessary approval is hereby
granted for constituting these committees at the respective levels.




s
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1.District Level Committee

TREBNIATIDN OF PayS MO: 442

S.No Officers Details Designation

1. District Collector Head of the Department

2. Revenue Divisional Officer, . Head of monitoring
Sub-District Collector

3. ,Dlstri::t Cellector IrltemMAss:stant .ﬁssus!am Coordination Officer
Agnmluipe =

4., Ass‘pdateﬂlrector of Horhcuh::.lre (Neelag]n an:i Executive Member
Kmsnagiﬂ}l_ ~Deputy Joint Director of s
Hen:h:ulture {Other dJ.Bt):;I.-I:'tS]

5, Jmnt Director of Agriculture - :

6. DLsmct Lewei fa)fﬁoer o[‘aal;ar and’\r‘ Ilage Indusmes

Board -~

2. Taluk-level Comm‘m:ee

S.No Officers Details Designation

1 ﬁs’sis":ﬁi-i't,ﬁ]ﬁtlbmf}mrtiﬁaltur}e' * | Head of monitoring
2. Asgictant | Dimdorofngnwitum = -7 2 7| Member

3. Harticulture Officer - .=~ .~ = - | Executive Mﬁmber
4 Tahsildar-=" YT Member 5

The Taluk-level Committee shall conduct field inspections and assess the number of
palm trees. The Village Administrative Officer and the Horticulture Assistant Officer
shall jointly maintain a village-wise inventory register. The Taluk-level Committee
shall ensure that the counted number of palm trees is duly entered in the Crop

Cultivation Register.
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Grama Sabha Meeting Register
Meeting No:4 Date :11.10.2025

The Grama Sabha meeting of Kilinjikuppam Panchayat was held on Saturday, 11
October 2025, at 11.00 a.m. / p.m. in the Panchayat Office building. The meeting was convened -
under the Chairmanship of the Panchayat President Thiru / Thirumathi Special Officer/Revenue

Officer and was attended by the President and members.
Subject Resolution
Subject 1: Obtaini rama Sabha a 3 | needs of the village people.

In all village panchayats across the districts, the needs of the local people shall be
identified. Out of these, at least seven types of works must be selected, and immediately after
the conclusion of the Grama Sabha meeting, the details shall be registered on the website
www.inrd.tn.gov.in for necessary action.

1. The work of installing street lights has been carried out.

item 2: Discussion regarding the change of n of hamlets, roads, and streets that
currently bear caste-based names.

In sccordance with Tamil Nadu’s commitment to social justice, the Government of Tamil
Nadu has been taking strong measures to build a society based on equality, social justice, and
self-respect. Contrary to the government’s efforts, some residential areas, roads, and streets
still carry caste-based names. To uphold social justice and equality across the state, the
government has decided to remove derogatory caste names from village panchayats,
residential areas, roads, and streets. Caste-based names in hamlets, roads, and streets must be
eliminated. Furthermore, after receiving proper suggestions and representations from the
public, discussing and reviewing the requests, the District Collector must rename the residential
areas, roads, and streets and publish the updated names in the Government Gazette.

Item_3: Dis ion regarding Village Panch min and the expenditure
of public funds.

During the period from 01.04.2025 to 30.09.2025, the expenditure incurred from the
Village Panchayat General Fund must be presented in the Village Assembly by reading out
Report Form 30 and other related details, and approval must be obtained.

Details of works undertaken during the year 2025-26

5l. No. MName of the Name of the Estimate Current status
Scheme Beneficiary

Subject Resolution
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* Social Development Scheme (SDR) and
s Livelihood Development Plan (LH Plan)must be prepared and approved.

The list of selected persons for the above schemes must be placed before the Village
Assembly for approval, and beneficiaries must be chosen accordingly.

Ite 4: Tamil Madu Co ion for Women's Development — DeenDaval Upad
Gramapuradevelopment scheme

Information must be provided regarding the skill development training with
employment opportunities offered to eligible youth (aged 12 to 35) under the DeenDayal
Upadhyaya Skill Development Scheme through the Tamil Nadu State Rural Livelihood Mission,
and applications must be collected from eligible candidates.

It must also be explained that under the Deen Dayal Upadhyaya Grameen Kaushalya Yojana,
100 Youth Skill Festivals and Employment Camps are planned to be conducted across the state.

Those who wish to undergo skill training and the youth who want to obtain direct employment
must be informed to participate in these camps and make use of the opportunities available.

Explanation No.15

A resolution was passed by the Cuddalore Panchayat Union, Puthukadai Panchayat, on
14.11.2018 and 22.06.2020 to establish a sub-station on Survey No. 57/3, measuring 0.76.0
acres, in Vadapuram Keelpathi. However, the sub-station has not been established till date. At
present, this village receives electricity from the Nallithur Sub-Station, resulting in frequent
power Interruptions and low voltage. Due to this, the general public and students are seveyer
affected.To resolve this issue, it is decided to pass a resolution urging the Tamil Nadu Electricity
Distribution Corporation and the Hon'ble District Collector to take immediate steps to establish
the sub-station at Survey No. 57/3, Keelpathi without further delay.
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Village Assembly Meeting Register

Meeting No.: Date:

Panchayat: Meeting: Year: Month:
Day Jevening/morning time The meeting

was held at the Panchayat Office building under the chairmanship of the Panchayat President

Thiru / Tmt. . The Chairman and the following members were present

Subject Resolution

Selvam

Manikandan

S. Sumathi

V. Gandhi

V. Ponnammal
Sukuni

R. Jayalakshmi
R. Jayarani
Boomari

N. Ayyammal
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Page 46 R\ TRANSLATWON ©F PRYE No* 4L
Subject
Headmaster
Government Adi Dravidar Welfare Primary School
Kilinchikkuppam-605 010
Panchayat Secretary
Kilinchikkuppam Panchayat
Cuddalore Union

Village Administrative Officer
10, Kilinchikkuppam, Rettichavadi
Kuruvattam, Cuddalore

Taluk ,District

ASaraswathiSenthil Usha,
Mangalakshmi,
Udhaya,
Kalpana,
Vijayasan,
Uma Maheswari,
Padma,

Janaki

Resolution
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Pugazh, Rohini, Ranjitham, Visalatchi, Kaluvammal, Panchali, Mannathan, Sandhi,
Thanikasalam, Kalimoorthi, Mariammal, Mallika, Chinnaiyan, Manjula, Panchavarnam, 5aroja,
Muthalammal, Kannan, Poopaka, Chinnammal, Kanagalakshmi, Muthulakshmi, Indira, Divya,
Sumathi, Picchalammal, Malaiammal, Rani, Chinnammal, Muniyammal, Mayakkanan, Renuka
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Dhanusu, Jaya, Santha, Radha,Rani, Devaki, Rakkammal, Thamizharasi, Kalaichelvi, Revathi,
Vijayalakshmi, Kanakalakshmi,Kamatchi, Govindammal, Haiyavani, Panchavarnam, Radha,
Thamaraiselvi, Mani, Meenakshi,Sangeetha, Latha, Vennila, Angalammal, Jyothi, Poorani,
Lakshmi,Mallika, Chinnapponnu.
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At the Grama Sabha meeting to be held on 11.10.2025, the following items are to be discussed:

ltem 1: Selecting the three most essential needs of the villagers and obtaining the approval of
the Grama Sabha.

In all village panchayats across the districts, the needs of the villagers should be surveyed. From
these, at least seven types of works should be identified, and from them, the three most
important works should be selected. After the Grama Sabha approves them, they should be
registered on the website www.tnrd.tn.gov.in and necessary actions should be taken.

ltem 2: Discussion on changing street and road names in villages that contain caste names.

In accordance with Tamil Nadu’s commitment to social justice, the government is taking active
measures to build a society based on equality, social justice, and self-respect. Despite the
government’s efforts, some habitations, streets, and roads still retain caste-based names. To
establish social justice and equality across the state, the government has decided to remove
caste-based names (Derogative Caste Names) from villages, streets, and roads. In the villages,
streets, and roads of the concerned habitations, caste-based names must be removed. Further,
after conducting proper consultations and recording the opinions of the public, reviewing the
requests, the District Collector should approve the new names for habitations, streets, and
roads and publish them in the official government gazette.

Item 2: Discussion on Grama Panch admin| tion and lic fund expe! re.

In the Grama Panchayats, for the period from 01.04.2025 to 30.09.2025, the expenditures
made from the Gram Panchayat’s public fund should be presented in the report form (Form 30)
and other relevant details at the Gram Sabha. Approval of these expenditures must be obtained
from the Gram Sabha after reading and explaining the report.

Details of works undertaken during the 2025-2026 year

Sl No. Name of the Name of the Estimate
Scheme work
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[temn 19:

The Pudukkadai Panchayat of the Cuddalore Union resolved on 14/11/2018 and 22/06/2020 to
establish a substation at Survey No. 57/3 (0.76.0 acres) in VadapuramKeelpathi. Since then,
electricity has been supplied from the existing substation.However, frequent power outages
occur, and voltage levels are low, which significantly affects the public and students.To resolve
this issue, it has been decided to urgently take action to set up a new electrical substation at
Survey No. 57/3, Vadapuram Keelpathi, and to submit a formal request to the Tamil Nadu
Electricity Distribution Corporation and the Honorable District Collector for necessary action.

Resolution MNo.: Date:

Discussed and resolution implemented

Panchayat Secretary WAD Singirikudi, Cuddalore Division

Manikandan — Union Engineer,

Cuddalore
Thirukangadhar - Worksite Officer
Gunasekaran - OHT Operator
Sushila - Chairperson
Meenal - Officer-in-Charge
Kugan - Assistant Facilitator
Kamatchi = Sanitation Inspector
Kumudavalli - Sanitation Inspector
Jeyachithra - Sanitation Inspector
Geetha - Sanitation Worker
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Pudukkadai Panchayat Date: 11.10.2025
Grama Sabha Meeting

The Gandhi Jayanti Gram Sabha meeting of the Pudukkadai Panchayat, Cuddalore Unian, was
held on Saturday, 11.10.2025, at 10:00 AM at the Panchayat Village Service Center bullding
premises, under the chairmanship of the designated officer. The following resolution was
implemented:

Item 1:

ution: To select the three most essential services required by the villagers and obtain the
approval of the Gram Sabha.

The needs of villagers in all village panchayats across the districts should be surveyed. From
these, at least seven types of works should be identified, and the three most important works
should be selected. After approval by the Gram Sabha, the details should be registered on the
website www.tnrd.tn.gov.in and necessary actions should be taken.

ltem 2:

Discussion on changing street and road names in villages that carry caste-based names.

In accordance with Tamil Nadu’s commitment to sodal justice, the government is taking active
measures to build a society based on equality, social justice, and self-respect. Despite the
government’s efforts, some habitations, streets, and roads still retain caste-based names. To
establish social justice and equality throughout the state, the government has decided to
remove caste-based names from villages, strests, and roads.
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Information should be provided regarding youth who wish to undergo skill training and seek
direct employment, so that they can participate in these camps and benefit from them.

ltem 15:

Other Matters If there are any other matters to be discussed in the Grama Sabha meeting, they
may be brought for approval of the Grama Sabha.

ltem 15 Resolution

In the Cuddalore Union, Pudukkadai Panchayat, it was resolved by the Pudukkadai Panchayat
on 17.11.2018 and 22.06.2020 to establish a substation at Survey No. 57/3, 0.76.0 acres,
Vadapuram Keelpathi.As of today, the substation has not been established. Currently,
electricity is being supplied to this village from the Nalliththur Substation, which results in
frequent power outages and low voltage. This severely affects the public and students. To
address this issue, it has been decided to urgently take action to set up a new substation at
Survey No. [undefined], Keelpathi, and to submit a formal request to the Tamil Nadu Electricity
Distribution Corporation and the Honorable District Collector for necessary action.

The Resolution described was Passed.
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Village Public Signatures:

Selvi, Sengeni, Jayammal,Kasturi, Gaja Gauri, Rajavalli, Neela, Chandran, Umapathi, Kumari,
llaiyarasi, Manjula,Ram, Radha, Lalitha, Pushpa, Anjaladevi, Sulochana, Lakshmi, Chandra,
Rajeswari, Priya, Sudha, Janaka Radha, Kuppu, Pommaiyammal, Nirmala, Sathya,Sakuntala,
Santha, Mallika, Vasanta, Kuppu,Sellammal, Senthamarai, Amudha, Deivaanai, Sundari, Rani
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Cuddalore Union, Melamminchipattu Panchayat On 11.10.2025 at 11:00 AM, the Grama Sabha
meeting was held at the Village Service Center building under the chairmanship of the
Designated Officer, District Development Officer. The following matters were discussed:

Item 1:

Selection of three essential services for the village and obtaining Grama Sabha approval .The
needs of villagers in all village panchayats across the districts should be surveyed. From these,
at least 7 types of works should be identified. From these, the three most important works
should be selected. After approval by the Grama Sabha, the details should be recorded on the
website www.itnrd.tn.gov.in and necessary actions should be taken.

ltem 2:
Discussion on changing street and road names in villages with caste-based names.

In accordance with Tamil Nadu’s commitment to social justice, the government is taking active
measures to build a society based on eguality, social justice, and self-respect. Despite the
government’s efforts, some habitations, streets, and roads still retain caste-based names. To
establish social justice and equality throughout the state, the govemnment has decided to
remove caste-based names from villages, streets, and roads.
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Meeting No.

Village Panchayat Meeting Year Month Date
Day Morning/Evening Time The meeting was held at the

Village Panchayat Office building under the leadership of the Village Panchayat President Thiru

J Tmt. . The President and members attended

the meeting.

Subject Resolution

vellaikannu, Vasanta, Shanthi, Dhanalakshmi, Annaipoorani, Krishnakumari, Meenakshi,
Santha, Sarala, Aravalli, Maria, Chitra, Revathi, Kasiyammal, Valarmathi, Rathna, Thangaponnu,
Rathna, Bhuvaneshwari, Mangai, Dhanalakshmi, Pushpa, Valli, Rasavalli, Mohan, Muthuvalli,
Dhanalakshmi.
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Keelakumaramangalam Panchayat

Village 5abha Meeting Register

Meeting No. Date:

The Village Sabha meeting of Keelakumaramangalam Panchayat was held on 11.10.2025
(saturday) at 10.00 AM/PM in the Panchayat Office building, under the leadership of the Village
Panchayat President Thiru/Tmt. Special Officer and the Special Officer. The President and the
members attended the meeting.

Subject Resaolution
Subject 1

Selecting 3 essential services required for the village and obtaining approval from the Village
Sabha.**

The needs of the people in all habitations should be assessed, and from the identified needs, a
minimum of seven works must be selected. Out of these, the three most important works
should be chosen and approved by the Village Sabha. After approval, these works must be
registered on the website www.tnrd.tn.gov.in and action should be taken accordingly.

List of Works Identified:

1. Installation of streetlights on the main road

2. Repair of meter switch board

3. Repair of OHT (Overhead Tank) gate valve

4, Improvement of Panchayat Manmedu (sand mound / raised ground)
5.0HT COLSKAR fixing pipe

&. Repair of pipeline leakage

7. Change of OHT service person

Three Selected Priority Works:
1. Installation of streetlights on the main road
2. Replacement of OHT gate valve and repair of motor

3. Filling soil and leveling the pit area opposite the Panchayat office
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Subject:16

Repair of the 500 meter installed near the compound wall of Keelakumaramangalam Primary
School.

Subject:17

Construction of a canteen (food hall) for the Community Welfare Building located in
Keelakumaramangalam Colony.

Subject:18
Construction of a canteen (food hall) for the Govt School Student.

A resplution was passed on undefined dates in Cuddalore Panchayat Union, Pudukadai
Panchayat, Vadapuram Keelpathi Survey No. 57/3 0.76.0 ares Until now, electricity is being
supplied from the sub-station, which results in frequent power cuts. Also, the voltage supply is
very low. Because of this, the general public and the students are greatly affected. To resolve
this issue, a resolution was discussed and passed to immediately take necessary steps to
establish a new electricity sub-station at Vadapuram Keelpathi, Survey No. 57/3, by submitting
a formal petition to the Tamil Nadu Electricity Distribution Corporation (TANGEDCO) and the
Hon’ble District Collector.
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Shanthi
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